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To, 
Regional officer 
Maharashtra Pollution Control Board 
Pune 

Pimpri Chinchwad Municipal Corporation, 
Pimpri 41| 018 

Environment Department 

Sir, 

Landline No.274255 1 1 (020) 
c.mail : environment(@pcmcindia.gov. in 
No. ENV/08/kavi/241 /2024 DL. (-07/2024 

Subject: Response to Show Cause Notice under Section 43, 44 issued by MPCB 

Reference:1) Interim Directions issued by the Board vide no. 2405150006 dtd, I5/05/2024 
2) PCMC reply vide letter no. ENV/03/KAVI/92/2024 dtd, 

3) News appeared in Electronic and Print Media regarding Indrayani River 
Pollution and Foam Formation on 22/06/2024 and 01/07/2024 

4) Proposal for legal action submitted by the Sub Regional Officer, PCMC vide 
no. MPCB-LEGAL ACTIONS-211021006, Dtd. 02/07/2024. 

5) PCMC letter no. Env/18/KaVi/29/2024 dated 10/07/2024 

We acknowledge receipt of your notice dated 02/07/2024 concerning the discharge of untreated 
domestic effluent into the Indrayani, Pawana, and Mula Rivers and the associated issues. We 

hereby provide detailed compliance and disclosure report of PCMC addressing each point 
raised by you: 

I. It is obligatory on PCMC to treat the entire sewerage generated from your 
Municipal Corporation jurisdiction by providing adequate sewage treatment 
plants and full fledged of sewage network systems: It is to state that The Pimpri 

Chinchwad Municipal Corporation (PCMC) is aware of its responsibilities and 
committed to ensuring the protection and conservation of our natural water bodies. We 

recognize the gravity of discharging untreated effluent and are actively working on 
mitigating such issues. As a responsible authority we have a full-fledged system of 
sewerage collection and treatment. The installed capacity of existing STP's is 363 MLD 
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as on date and about 300 to 310 MLD sewage is being treated on daily basis. The 

details are as below: 

Sr 

No. 

3 
4 

7 

|4 

16 

Sr. 
no. 

1 

2 

3 

4 

6 

Name of STP's / Basin 

treatment capacity 

7 

Chikhali Ph I 

8 

Chikhali Ph I| 

12 

13 Kasarwadi Ph II 

10 

Charoli I 

Charoli I 
Kudalwadi Nallah 

(2024) 
Akurdi 
Chinchwad Ph I 

1600 kms. 

Bhatnagar 
Ravet 
Sangvi Old STP 

Dapodi 
Kasarwadi Ph I 

Kasarwadi Ph III 

Bhosari 217 (2024) 
Pimple Nilakh 

Total STP Capacity 
Net Capacity ofSTP's 

Pumping 
name 

Newale Vasti 

Chikhali 1253 

Wakad pump house 
Kiwale 

Dapodi 
Fugewadi 
Sangavi (mula nagar) 

Gokhle park new 

Keshav nagar 
Kakde Park 

Notably, 57% of sewage is pumped through 21 sewage pumping stations, with the 

remaining conveyed through gravity network systems. We have a sewerage network of 

11 Kalewadi 

Indrayani 
River Basin 

12 Deolmala 

(MLD) 
16 

16 
21 

20 

7 

Station| Capacity 
(MLD) 

83 

18 

10 

3 

10 

2.5 

3 

3.25 

23 

2.5 

4.5 

12 

Pawna 

15 

River Basin 

(MLD) 

30 

30 
30 
20 

10 

20 
40 

40 
40 

260 

STP 

363 

Chikhali I 

Chikhali II 

Pimple Nilakh 
Ravet 

Kasarwadi 

Kasarwadi 

Mula River 
Basin (MLD) 

Sangvi 
Chinchwad SBR 

Chinchwad SBR 

Chinchwad SBR 

Kasarwadi Phase I| 

20 

Chinchwad SBR 

20 

River 
Basin 

Indrayani 
Indrayani 
Mula 

Pawana 

Pawana 

Pawana 

Pawana 

Pawana 

Pawana 

Pawana 

Pawana 

Pawana 
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Sr. 

13 

No. 

14 

15 

17 

18 

16 Bhosari PS-1 

19 

20 

21 

Sr. 
No. 

Pimple Saudagar 
Pimpri Main delux 
Bhosari S.no.231 

3 

Bhosari PS-2 

Bhat Nagar 
Sangvi New 
Chinchwad low level 

Bhosari S.no.217 

Under Operation/ 
Working 

Location 

Chikhali STP 
IPhase I & 2 

Charholi STP 
Phase 1 & 2 
Bhosari 217 

4 Kudalwadi 
Total 

Capacit 

(MLD) 
32 

41 

7 

28 

12.5 

83 

10 

Under Operation/ Working 
Location Capacit 

18 

26 

3 

20 

1.5 

In recent past, 7 villages were added into the Municipal limitsS and there was additional 

stress on the sewerage system and accordingly PCMC has already initiated several 

projects to improve our treatment capacity and are in the process of upgrading our 
infrastructure to meet the required standards as notified by MPCB time to time in recent 
past. It may please be understood that for infrastructure development of the newly 
added areas we need to prepare and approve the City Development Plan from the 

Government. Policies are needed to be prepared and approval for implementation 
needs to be obtained, includes several process like DP sanction, land reservation, land 

acquisition, sanction of budget for road development and other utility development etc. 
Despite all above challenges, PCMC has already started the construction of new and 
proposed STP's along Pawana, Indrayani and Mula River basin as per the details 

below: 

Kasarwadi Phase II 

Indrayani River Basin STP Status 

Location 

Bhatnagar 

Bhosari 

Kasarwadi 

Chikhali 

Kasarwadi 

Kasarwadi 

Bhatnagar 
Dapodi 
Chinchwad 

Converted to STP 7 

MLD 

Under construction 

Capacity 
(MLD) 

5 

Total 
Pawana River Basin STP Status 

Under construction 

Location 

12 

17 

CME 

Chikhali 

Pawana 

Pawana 
Pawana 

Dudulgaon 
Talwade 
Total 

Pawana 

Pawana 

Pawana 

Pawana 

Pawana 

Location 

Pawana 

Proposed 

Crematorium 

Capacity 
(MLD) 

Proposed 
Location 

45 

20 
20 
20 
105 

Capacit Capacit 
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Chinchwad Phase 

1 & 2 

2 Sangvi & Dapodi 

3 Kasarwadi 
4 Ravet 

5 Akurdi 
Total 

Sr. No. 

2 

Location 

1 Pimple Nilakh 

Total 

(MLD) 

60 

STP's. 

30 

120 
20 
30 

260 

per new norms. 

Capacit 

(MLD) 

Chinchwad 
Walhekarwadi 

Under Operation/ Working Under construction 

20 

Chinchwad 

Keshavnagar 
Chinchwad 

20 

Phase 1 

(Bhatnagar) 

Total 
Mula River Basin Status 

Location 

(MLD) 

Pimple Nilakh 

4 

Bopkhel 
Total 

15 

23 

Capacit 

(MLD) 

20 

Tathwade 

Kiwale 

Mamurdi 

Total 

Location 

Wakad 
Kaspate 
Wasti 

Proposed 

Total 

(MLD) 

20 

20 

20 

3. Repair program for broken chambers 7573 nos. is under implementation. 

60 

Capacit 

(MLD) 
40 

Recently PCMC has performed the condition assessment study of existing Nallas, 

Sewer Network, drainage chambers, sewer line flowing under Nallas etc. and prepared 

the System Improvement Plan (SIP) / DPR for strengthening of the sewer network 

system and initiated Action plan as per following; 

30 

1. Replace / upgrade existing sewer network of 250 kms within PCMC jurisdiction 

2. Laying new sewer network of 750 kms including bulk transmission mains upto 

70 

4. Cleaning program for chock up chambers 13556 nos. is under implementation. 

5. Upgradation of STP's with latest technology to improve quality of effluent as 

6. To construct additional sewage treatment capacity of 200 MLD while 

considering the immediate requirement for the year 2031. 

7. To set up centralised real time monitoring system to monitoring and control the 

quality parameters of all 16 nos. of STP's at one place. 

8. Independent third party agency quality checks for all STP and various points. 

PCMC also initiated the River Rejuvenation Development Project works for Pawana, 

Indrayani & Mula River for the first stretch of 8.80 km and laying of Interceptor Iine along the 
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river. The Mula Rejuvenation Riverfront project in the Pimpri-Chinchwad Municipal 

Corporation (PCMC) area is part ofa broader initiative aimed at rejuvenating the Rivers. This 

project seeks to transform the neglected riverbanks into vibrant public spaces, enhancing both 

environmental quality and the urban landscape with following objectives; 

1, River Cleanliness: Aiming to achieve clean and pollution-free rivers through 

effective sewage treatment and pollution control strategies. 

2. River Rejuvenation: Revitalizing and restoring the ecological health of the 

rivers, bringing back their natural beauty and biodiversity. 

3. Citizen Connection: Developing strong links between the rivers and citizens by 

creating accessible, enjoyable public spaces that encourage community 

interaction and engagement with the riverfront. 

It would be mentioned here that PCMC has also raised funds by inviting Municipal 

Boards, of Rs. 200 Crores for the said project, however, despite initial approval for the DPR for 

Mula river from State Government dt. 16-11-2019. National Green Tribunal (NGT) has 

and PCMC directed corrective action on 04/01/2023 is waiting for Augmented 

It is requested that MPCB / CPCB shall 

also recommend to State Govt. for early approval of the Environmental Clearance of the said 

effluent 

Environmental Clearance from the Government. 

Pimpri Chinchwad city is an industrial hub and many industrial areas like Chikhali, 

Talwade, Bhosari, Pimpri, Chinchwad etc. have many small scale industries and unauthorised 

industries and all such industrial sewage is being discharged into rivers in absence of common 

treatment plant (CETP). CETP needs to be installed and commissioned by 

MIDC, MPCB, MCCIA or any Govt. agencies at the earliest. PCMC has intimated this fact to 

MPCB/ CPCB on a number of ocassions. 

From the above, it can be inferred that PCMC is continually increasing and upgrading its 
infrastructure. The Corporation is well ahead in strengthening and augmenting the existing 
wastewater collection, conveyance, treatment, and effluent disposal systems, along with real 
time monitoring systems, in alignment with its environmental responsibilities, commitments, 

and objectives. Specific queries covering various aspects are clarified in the points below. 

2. News Published in electronic and print media regarding the Indrayani River 
Pollution with foam formation and water hyacinth: 

project. 
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An almost 20- kn of stretch of the Indrayani river passes through PCMC Jurisdiction. 

The incidence reported is at the locations of river which is at the upstream of the city. 

The upstream of the river has 37 villages & authorised / unauthorised industries along 

with Talegaon-Dabhade Municipal Council and Wadgaon Nagar Panchayat which are 

discharging untreated domestic and industrial waste water into the river as they do not 

have functional STP or ETP or CETP. The upstream of river has many manufacturing 

industries and along with unauthorised industries which are using cleaning agents and 

can introduce surfactants into the river resulting into foam formation. The cognisance 

of news published in print media was taken by PCMC and the samples of the river 

water were collected and tested in NABL accredited testing Lab through third part 

agency and observed chemical composition in the nalla water. It is requested that 

MPCB should inspect and keep a check on such un-authorised industries operating 
along the river stretch and ensure for proper treatment facility. It is denied that any such 

foam formation or water hyacinth in the Indrayani river is directly related to PCMC 

only. 

3. Discharge of Untreated Domestie Effluent into River Indrayani, River Pawana, 
and River Mula: It is denied that we are discharging untreated domestic effluent into 
river Indrayani, Pawana and Mula. In the jurisdiction of Pimpri-Chinchwad Municipal 
Corporation (PCMC), there are 16 Sewage Treatment Plants (STPs) along the 

Indrayani, Pawana, and Mula Rivers with a combined operating capacityy of 363 MLD. 
All domestic sewage flows to these STPs is treated daily in accordance with their 

capacity. Additionally, the laying of interceptor lines laid along the banks of Pawana & 

Indrayani in PCMC area will collect the sewage entering into the river, if any. We also 
maintain in-house facilities for treating the inlet sewage as per the guidelines of the 
Maharashtra Pollution Control Board (MPCB) and the Central Pollution Control Board 
(CPCB). Additionally, we have engaged M/S Monera Lab, accredited by the National 

Accreditation Board of Testing and Calibration Laboratories (NABL), for regular 

effluent parameter testing. Reports of such effluent parameter testing are attached as 
Annexures for your perusal. The said test reports suggests that all the standard 

parameters as mandated by MPCB/CPCB are followed by the Pimpri Chinchwad 

Municipal Corporation. 
4. Uninterrupted Power Supply for Sewage Treatment Plants: PCMC has recently 

installed express feeders for the STPs located at Chikhali, Bhatnagar, and 
Chinchwad.For the remaining STP's of Pimple Nilakh, Kasarwadi, Dapodi and Sangvi, 
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we have laid the express feeder, waiting for MSEB permission. The installation of 

express feeders for the remaining STPs is in progress. The provision of these express 

feeders will resolve the issue of power failure, ensuring uninterrupted 24x7 power 

supply to all STPs/ SPS under PCMC's jurisdiction. 

5. Completion of Interceptor Lines along the Rivers: It is categorically denied that 

PCMC has not completed work of laying of Interceptor lines along the rivers of Pawana 

& Indrayani to collect the untreated domestic effluent. Interceptor lines have been 

installed along both rivers within PCMC limits to capture sewage water that would 

otherwise flow directly into the rivers. An interceptor line of 12.40 km length has been 

laid along the Indrayani River, and a 32 km interceptor line has been laid along the 

Pawana River. Additionally, mechanical and manual screens have been strategically 

installed in to the major nallas to avoid any solid waste to enter into the river. PCMC 

has requested NGT by filing a Miscellaneous Application in Appeal 12/2020 to give 

permission for laying Interceptor line along the Mula river, The said M.A. is still 

pending before the National Green Tribunal. 

6. Provision of Sewage Treatment Plant Capacity at Kudalwadi through Ramdara 

Nallah: It is denied that we have not provided Sewage Treatment Plant Capacity at 

Kudalwadi through Ramdara Nallah. A 3 MLD capacity Effluent Treatment Plant 

(ETP) has been constructed on Kudalwadi Nallah which is mixed with Industrial 

effluent and is currently operational, thereby reducing pollution in the river due to the 

treatment provided to effluent water. Furthermore, the work of laying a sewer line of 

2.50 kmn length is underway, which will further reduce the flow of sewage into the 

Nallah. 

7. Upgradation and Design of STPs to Achieve BOD-10 mg/l as per Consent 

Conditions: PCMC has appointed M/S DRA Consultant Ltd. to conduct a study, 

survey, and prepare a Detailed Project Report (DPR) for the upgradation and 

augmentation of existing STPs to meet the consent conditions and achieve the standards 

prescribed by MPCB and CPCB. The detailed project report is prepared for the cost of 

Rs. 250 Cr. PCMC is looking for suitable funding source like Central / State Grant or 

private investment for the implementation of action plan as suggested under the DPR. 

8. Submission of a Time-Bound Program for Upgradation of STPs: The Detailed 

Project Report for the upgradation and augmentation of STPs is ready. PCMC shall 

float the tenders for the said works upon the availability of necessary funds. The 
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tendering process and selection of Contractor may take 3 to 6 months' time and 

construction works another 24 months. 

It is also to brought your kind notice that various other factors / activities need to be addressed 

immediately as it directly not under the jurisdiction or control of PCMC. 

1. Proper permissions and monitoring of unauthorized industries 

2. Installation and commissioning of CETP's 

3. Installation and Commissioning of STP's along upstream of river stretch villages, 

municipal councils, Gram Panchayats etc. outside PCMC jurisdiction 

4. Timely Environmental Clearance for River Rejuvenation/ development projects 

initiated by PCMC 

5. MIDC, MPCB and MCCIA active participation in river pollution abatement. 

6. Laying permission for interceptor along the river. 

It is once again stated that, PCMC remains fully committed to addressing & mitigating these 

critical environmental issues and ensuring the health and safety of our community. We 

appreciate your guidance and oversight in these matters and look forward to working 

collaboratively to achieve our common goals. 

Considering the above aspects as well as the positive steps been taken by Pimpri Chinchwad 

Municipal Corporation, it is a humble request that the above disclosure/compliance be accepted 

and no further action be initiated under the Section 43, 44 of Water Act 1974. We also reserve 

the right to submit a detailed clarification in the future if necessary. 

Thanking you. 

Joint City Eneer, Environment 

Copy submitted for information to: 

Pimpri Chinchwad Municipal Corporation 
Pimpri, Pune - 411018 

Encl: Annexures: NABL accredited Monera Lab testing report for discharge effluent of various 
Nallas. 

39 143



1. The Hon'ble Member, Secretary, M.P.C. Board, Mumbai 
2. The Hon'ble District Collector, Pune. 

3. The Hon'ble Commissioner, Pimpri Chinchwad Municipal Corporation, Pune. 
4. Joint Director (APC) M.P.C. Board, Mumbai 

5. Joint Director (WPC), M.P.C. Board, Mumbai 
6. Law & Policy Div.M.P.C.Board, Mumbai. 
7. The Sub-Regional Officer, M.P.C.Board, Pimpri Chinchwad 
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